
 
 

NATIONAL COMPANY LAW TRIBUNAL 
COURT-V, MUMBAI BENCH 

 
29. C.P.(IB)-242(MB)/2021 

 

CORAM:  
 
SH. CHANDRA BHAN SINGH,                 SMT. SUCHITRA KANUPARTHI, 

           MEMBER (T)                                            MEMBER (J) 
 

        
ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE 
NATIONAL COMPANY LAW TRIBUNAL ON 15.04.2021. 

 
NAME OF THE PARTIES:  PLATINUM COMMUNICATIONS PRIVATE 

LIMITED 

        V/s. 
 ERA REALTORS PRIVATE LIMITED 

  

SECTION : Sec 9 of IBC 2016 

ORDER 

1. The counsel for the petitioner Ms. Ankita Aparna is present and 

submits that  she seeks to withdraw the Petition and they have 

filed a  memo of withdrawal and the memo of withdrawal is 

reproduced as below; 



 
 

 

2. In view of the said withdrawal memo, the Petition is dismissed as 

withdrawn. 

Sd/-                                                              Sd/-                                                                 

 

CHANDRA BHAN SINGH                              SUCHITRA KANUPARTHI 

Member(Technical)                                        Member(Judicial) 
Date : 15.04.2021 

 
/P/ 
 

 
 

 
 


